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Secretary of Rajya Sabha :

(i) “In accordance with the provi-
sions of rule 111 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha,
I am directed to enclose a copy
of the Merchant Shipping
(Amendment) Bill, 1969, which
has been passed by the Rajya
Sabha at its sitting held on the
3rd December, 1969.”

“‘In accordance with the provi-
sions of rule 115 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha, 1
am directed to inform the Lok
Sabha that the Rajya Sabha,
at its sitting held on the 8th
December, 1969, agreed to the
following amendments made by
the Lok Sabha at its sitting
Leld on the 1st December,
1969, in the Indian Registration
(Amendment) Bill, 1968 :

Enacting Formula

(i)

1. That at page 1, line 1,—

for “Nineteenth” substirure “Twentieth”.

Clause 1
2. That at page 1, line 4,—
for “1968” substitute *“1969".

MERCHANT SHIPPING (AMENDMENT)
BILL

As Passed by Rajya Sabha

SECRETARY : Sir, 1 also lay on the
Table of the House the Merchant Shipping
(Amendment) Bill, 1969, as passed by Rajya
Sabha.

COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS

Fifty-Sixth Report

SHRI M. G. UIKEY (Mandla) : I beg
to present the Fifty-sixth Report of the
Committee on Private Members’ Bills and
Resolutions.
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»
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MONOPOLIES AND RESTRICTIVE
TRADE PRACTICES BILL

MR. SPEAKER :
Item 8.

Now we come to

SHRI RANGA (Srikakulam) : The

Ministers concerned are not here.

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : The House may be adjourn-
eFI as}the Minister is not here. (Interrup-
tions’.
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SHRI SURENDRANATH DWIVEDY :

The House may be adjourned. There is no
business now. (Interruptions)

SEVERAL HON. MEMBERS : rose—

SHRI RABI RAY : Mr. Fakhruddin

Ali Ahmed is disregarding the House.
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DR. RAM SUBHAG SINGH (Buxar) :

1 beg to move that the House do now

adjourn because the Ministers concerned are
not here.
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